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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABADGBENCH

AT HYDERAEBAD

0.A.Ne,339/96

BETWEEN:
B.Maramma
AND

1. The General Manager,
S5.C.,Rly., Secunderabad,

2, The P,S.Cfficer
(Printing Superintendent),

P.8.,0ffice, S.C.Rly.,
. Printing Press, Secunderabad.

3. B.Nagaraju, S/e.B.Narasimha,
Ramnagar, Hyderabad - 48,

Ceounsel fer the Applicant

Ceunsel fer the Respendents

- e

CORAM:

HON'BLE SHRI R.RANGARAJAN : MEMBER

e wmm

Date of Order:; 10.4.96

.+ Applicant,

.. Respendents,

«s Mr.Md.Yusufuddin

»+ Mr.J.R.Gepal Rao

(AbMN.)

JUDGEMENT

X As per Hen'ble Shri R.Rangarajan, Member (Admn.) X

When the case came up fer admissien hearing the

learned standing ceunsel preduced the letter Ne .PSC/E/PF/BN/249

dated 25,3,96 addressed te WAO/LGD. This letter states that

the family pensien te be paid te Sri B.Narasimha had ceased

en 2,3.95 as per P.P,0, and the applicant herein is eligible

te get full ameunt &f family pensien frem 3.3.95. WAO/LGD

was further instructeq:te take immediate actien fer restering

full family pensien te Sﬁt.~B?Marammaé;he applicant herein and

advise# the same te Smt, B.Maramma the applicant herein.
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2, The learned ceunsel
submitted that in view ef the

~ this GA. Hewever, liberty is

for the applicant farely
letter he is withdrawing

given te the applicant te

' represent te the cencerned autherities if she is eligible

fer any arrears.

4, The 0.A. is dismissed subject te the liberty

given te her as indicated abever The 1e£tet of Railway

Beard dated 25,3.96 is taken en record, Ne ceosts,

Dated: 10th April, 1996

{ R.RANGARAJAN )
Member (Admn.)

(Dictated in Cpen Ceurt)’
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Copy to:

1. The Gefleral Manager,.
South “entral Refiway,

Secunderabad,

2+ The P,S5.0PPicer, :
(Printing Superintendent)
PeS.0PPicer, o
South Central Railuay,
Printing Preas, -
sscundarabad. . . . Lo BV I N

3., Oneiacopy-to Mr.Md.YousuPuddin, Advocate,
17=7=199/1, Near Railuey Station,
Dabeerpura, Police Colony Road,
Hyderabad - S00 023, o

4¢ One copy. to Mr.3.R.Gopei Rao, Addl,.cCGsC,
CAT,Hyderabad, N

SN o : ‘_J. - . }z'
Se One copy to Library,CAT,Hyderabad,

64 One spare copy.
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